BEFORE THE AJUDICATING AUTHORITY
(NATIONAL COMPANY LAW TRIBUNAL)
AHMEDABAD BENCH

AHMEDABAD
C.P. (L.B) No. 46/9/NCLT/AHM/2017

Coram: _ Present: Hon ble Mr. BIKKI RAVEENDRA BABU
' ' - MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 31.07.2017

Name of the Company: ~~ Sika Scvhweiz Ag-Aliva Equipment
' ' V/s. '
Mekaster Engineering Ltd.
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ORDER

Learned Advocate Mr. Ameya Gokhale with Learned Advocate M. Meghna
Raj adhyaksha with Learned Advocate Mr. Nirag Pathak with Learned Advocate Mr.

Shalin Jani present for Operational Creditor/ Apphcant Learned Advocate M.
Vinay Bairaga present for Respondent -

Respondent Counsel reported no objections.



Heard arguments of Learned Counsel for Applicant and Learned Counsel for
Respondent.

Respondent counsel represented that company 1s not disputing the liability.

Orders reserved.
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BIKKI RAVEENDRA BABU

_ MEMBER JUDICIAL
Dated this the 31st day of July, 2017.



